
NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 04.07.2019 (THURSDAY) 

COURT -III 

10:30 AM 

 

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh, 

Member (Technical). 

For Admission (After Notice) 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.    Comp. App. (AT) 

No. 12 of 2019 

 

 

Registrar of companies, West Bengal 

Vs. 

Sabyasachi Bagchi 

With 

N.Chinnachamy Kunal Chatterji 

2.  Comp. App. (AT) 

No. 13 of 2019 

 

Registrar of companies, West Bengal. 

Vs. 

Karan Kishore Samtani  

N.Chinnachamy Bijay Agarwal-

PCS 

For Hearing (Part Heard) 

3.    Comp. App. (AT) 

No. 351 of 2018 

 

Rabindra Nath Ghosh & Ors. 

Vs. 

Jaytarama Cold Storage Pvt. Ltd. & 

Ors. 

Soumya Dutta Jishnu 

Chaudhury 

Arjun Aggarwal 

4.  Comp. App. (AT) 

No. 25 of 2018 

Smruti Shreyans Shah 

Vs. 

The LokPrakashan Ltd. &Ors. 

With 

VivekSibal 

AnushreePrashitKap

dia Priyanka Rathi 

Mahesh Agarwal 

Rajeev Kumar 

Neeha 

NagpalPavan 

S.Gudiawaa 

Garima Bajaj 

5.  Comp. App. (AT) 

No. 32 of 2018 

Smruti Shreyans Shah 

Vs. 

The LokPrakashan Ltd. &Ors. 

Anushree Kapadia Mahesh Agarwal 

Rajeev Kumar 

NeehaNagpalPavanSG

udiawala Garima 

Bajaj 

  For Hearing  

6.  Comp. App. (AT) 

No. 44 of 2019 

Tumkur Vajram Shetty Jayawanth & 

Anr. 

Vs. 

Agile Labs Pvt Ltd & Ors. 

M.Pretham Saransh Jain 

   

Copy to: - 
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2. Reception            

3. Record File                               -sd/- 
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